Sixteenth Loksabha

>

Title: Regarding Rafale deal negotiations.

PROF. SAUGATA ROY (DUM DUM): Madam, there is a report that the Defence Ministry
had objected against the Prime Minister’s Office undermining Rafale negotiations. It seems
that while there was a Negotiating Committee consisting of the Deputy Chief of the Indian
Air Force. The Prime Minister's Office and particularly the National Security Advisor, Shri ...
[*] was conducting a parallel negotiation in Paris with the French people. The Defence
Ministry had objected that this parallel negotiation by the Prime Minister's Office and his
well-known and notorious National Security Advisor, ... * was undermining the bargaining

capacity of the Government.

HON. SPEAKER: Any Paper will write anything and you will raise the matter here! Is the

Prime Minister nobody?

PROF. SAUGATA ROY: Madam, the Defence Secretary had given a note. Please listen to
me, Madam. It is very serious. It concerns the national security. The Defence Secretary
Said, “RM may please see. It is desirable that such discussions be avoided by the PMO as
it diminishes our negotiating position seriously”. So, actually it is undermining the

negotiation. Rafales were ultimately bought....(Interruptions) Madam, please listen to me.

HON. SPEAKER: Any newspaper will write anything and you want to raise it here in the

House.

PROF. SAUGATA ROY : Madam, 36 Rafael aircraft were ultimately bought for Rs.59,000

crore. The price went so high because the offset was given to ... * owned Reliance

Defence, in order to help him, by the Prime Minister Mr. Modi himself. The Modi... *duo is

destroying the defence of the country by undermining the negotiations by the Air Force. ...



(Interruptions) The Modi... * duo, the triumvirate consisting of... *~ the trimurti — is

destroying the backbone of the Defence of the country.

Now, after such a thing has happened, | just saw the hon. Defence Minister leaving
because she does not want to face the House. (Interruptions) Please come and face the

House. ...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND
MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM MEGHWAL): She is

ready to face the House. ...(Interruptions)

PROF. SAUGATA ROY: She is leaving the House. Let her face the House.

(Interruptions)

SHRI ARJUN RAM MEGHWAL.: She is ready to face the House. ...(Interruptions)

HON. SPEAKER: | am unable to understand as to why you are raising this matter every

now and then.

PROF. SAUGATA ROY: Madam, the slogan ‘Chowkidar Chor Hai’ is resounding all over

the country.

HON. SPEAKER: Only because some newspaper has said something, you are raising it

here. This matter was discussed here for one hour.

PROF. SAUGATA ROY : This is the demand of the youth of the country. ...(Interruptions)
When this whole negotiation had gone into and when the Defence Department and the
Indian Air Force were negotiating the whole thing, at that time, why should the Prime
Minister's Office interfere about the price? It diminishes and undermines the negotiating
capacity of the Defence Negotiating Team headed by the Deputy Chief of the Indian Air

Force. The Rafale is standing out to be the biggest scandal.



HON. SPEAKER: It is nothing like that. Kharge Ji, do you also want to say something? Ask

your people to go back to their seats.
...(Interruptions)

HON. SPEAKER: Please go to your seats. | do not understand as to why you are raising
the matter every day. Any newspaper will write something and the hon. Prime Minister is
responsible. You are taking the responsibility for everything. You should not take it. What is

all this?
...(Interruptions)

12 16 hrs

At this stage, Shri Gaurav Gogoi and some other hon. Members

went back to their seats.
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At this stage, Shri Rajeev Satav, Shri Jayadev Galla and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)

THE MINISTER OF DEFENCE (SHRIMATI NIRMALA SITHARAMAN): Madam, | thank
you very much for giving me this opportunity. If they are really concerned about this matter
and they have raised this issue based on a newspaper report, | would like to point out a few
things in this regard ...(Interruptions). When the newspaper itself has chosen to say or point
out in detail the then Defence Secretary’s comment which was meant for the attention of the
then Raksha Mantri, it should have also put the reply of the Raksha Mantri which was also
given in writing. If the newspaper wanted to bring the truth out, | would have thought that it
was incumbent upon that newspaper to put the reply of the then Raksha Mantri also on

record ...(Interruptions).

The Opposition Leaders who want a reply should now know what the reply of the then
Raksha Mantri, Shri Parrikar was. The then Raksha Mantri, Shri Parrikar, had very clearly
said in response to the file noting of the then Defence Secretary to ‘remain calm, there is
nothing to worry, things are going all right’. To that extent, a detailed reply was given by the

then Raksha Mantri, Shri Parrikar Ji ...(Interruptions).

In all fairness, it should have been the duty of the newspaper which has published
this to also put it on record the comment of the Defence Secretary and that the reply given

was this ...(Interruptions).



Madam Speaker, | would like to remind the House that during my reply on 40

January, 2019, | had very clearly pointed out this particular allegation also about the

suspected interference by the PMO and gave a reply even on the 4t January about it that
when periodically, PMO enquires about the progress of any work cannot be construed as

interference ...(Interruptions).

| would like to remind the entire House what was the interference by the National

Advisory Council (NAC) led by Shrimati Sonia Gandhi ...(Interruptions).

12 23 hrs

At this stage, Shri Kalyan Banerjee and some other hon. Members

came and stood on the floor near the Table.

Did she interfere? Was that interference? If that was interference then talk about it.
At that time, the NAC was running the PMO. Was that an interference? Will that be
reported? Above all, | want to question the ethics of the Newspaper and the ethics of the
Opposition. Did The Hindu newspaper also put on top ‘Chowkidar chor ha’. You have

added that. How right is that? How ethical is that? ...(Interruptions)

Therefore, every question on Rafale is over and done with. The newspaper and the
Opposition Parties are flogging a dead horse. In other words, they are like what the hon.
Prime Minister said yesterday playing into the hands of multinational corporations and with
vested interests keeping the issue alive ...(Interruptions). They are not interested in the
Indian Air Force getting powerful. They are not interested in the Indian Air Force becoming
empowered. They are working to the tunes of multinational corporate warfare. They are

damaging this country. | charge them with that offence ...(Interruptions).

12 24 hrs (Shri Kalraj Mishra in the Chair)



